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Surr V K. DHAGE: What ars the
criteria on which the Reserve Bank
rate ig fixed?

Surr M. C. SHAH: The criterign is,
as 1 said, after devaluation of the
Pakistan rupee, Rs. 100 Pakistan is
equal to Rs. 100 Indian but 0-0-6 here
and there is charged with regard to
commission. ’
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t[HuMAN REMAINS FOUND AT RUPKUND

*217. Suri NAWAB SINGH CHAU-
HAN: Wi{l the Minister for EDUCATION
be pleased to state:

(a) whether Government are aware
of the fact that a large number of
human skeletons and belongings have
been found recently at Rupkund in the
Himalayan ranges of Kumaon region
in Uttar Pradesh;

(b) whether any experts from the
Anthropological Departmént of the
Ministry of Education have been sent
to examine those skeletons; and

(c) if so, what are their findings?]
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+{Tee DEPUTY MINISTER ror
EDUCATION (Dr. K. L. SHRIMALI):
(a) Yes, Sir.

(b) Due to inclement weather, the
Director of Anthropology could not
reach the spot,

(¢) Does not arise; as findings canm
be given only after a full study of the
remains.]
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Surr M. GOVINDA REDDY: Is not
the Government aware that as a
matter of fact some journalists visited
this spot and took parts of the skele-
tons and other things that were avail-
able there, long before the Govern-
ment thought of sending somebody
over there?

Dr. K. L. SHRIMALI: It is true that
some journalists had gone there and
“as soon as the matter was brought to
the notice of Government, the Director
of Anthropology also went to make
investigations, but he could not reach
the place,
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SHrr S. N. MAZUMDAR: May I know
what precisely is the scope of the
enquiry of the Director of Anthropolo-
gy?

Dr. K. L. SHRIMALI: The scope of
enquiry is this. Human skeletons have
been found in this lake and the point
itself is of scientific interest, as to how
this event occurred, when it occurred
and who were the people who went
there. These are some of the interest-
ing questions about which there has
been a lot of guess work, It is an in-
teresting study in anthropology.

Surr S. N. MAZUMDAR: I have no
doubt it is an interesting study. Let
me clarify my question, I want +to
know whether on the basis of the in-
formation already available, the Direc-
tor of Anthropology has come to some
tentative conciusions and is it on the
basis of that that he is proceeding
further with this enquiry?
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Dr. K. L. SHRIMALI: Some tenta-
tive conclusions have been drawn.
Though the Director of Anthropology
could not reach the spot, he was 1n the
surrounding country and he has drawn
certain tentative conclusions, These
tentative conclusions are as follows:

(1) The human remains at Rupkund
seem to be those of a large party of
pi grims who joined one of the ancient
and traditional yearly pilgrimage pro-
cessions, known as Nanda-Jat, in order
to pay homage to the Goddess Nanda
Devi at a spot called Trisuli at the
base of the Trisul mountain. It appears
that the party could not reach its des-
tination and had perished near Rup-
kund Lake (which lies near this old
pilgrims’ route) due to heavy rains
and cold or avalanches.

(2) The pilgrims who perished near
Rupkund seem to have belonged to
the plain regions in the north-western
part of India. Further investigations
might throw light on the exact area
from which the unfortunate pilgrims
came.

(3) The tragedy in which a large
party of pilgrims perished near Rup-
kund Lake seems to have occurred
centuries earlier. Further investiga-
tions might throw light on the ques-
tion of the exact time when the trage=
dy occurred.

Dr. RAGUBIR SINH: On what
basis were these tentative conclusions
drawn?

Dr. K. L. SHRIMALI: I have already
said that, I am afraid the hon. Mem-
ber was not listening to it. The Diree-
tor of Anthropology, I said, went to
the surrounding place and made cer-
tain investigations and enquiries and
these tentative conclusions were based
on the evidence he thus got.

Dr. RAGHUBIR SINH: What
about the evidence of the exhibits and
other things that they have got?

Dr. P. C. MITRA: What were those
belongings?
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Dr. K. L. SHRIMALI: The whole
guestion is under investigation.

Dr. RAGHUBIR SINH: All this is
circurrstantial evidence on which the
®irector vf Anthropology has based
bhis conclusions. But the U.P. Govern-
ment have already got some definite
and concrete evidence found at the
spot itself. Is the Director of Anthro-
sology in any way justified in making
these duductions on the basis of cir-
cumstantial evidence, without examin-
ing the other concrete primary evi-
dence?

Dr. K. L. SHRIMALI: I have already
said that these conc'usions are only
tentative. No final conclusions have
been arrived at, as the matter requires
further investigation.

Mgr. CHAIRMAN: He speaks of cir-
cumstantial empirical tentative and
subject to further revision.

Dr. RAGHUBIR SINH: My point
was only this, Sir. They have got some
concrete evidence, Some remains have
been found.

Mgr. CHAIRMAN: Next Question.

Surr TRILOCHAN DUTTA: Sir, I
want to ask one question.

Mr. CHAIRMAN: Yes, you can ask
him later, quietly.
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+[SEIZURE OF CONTRABAND ARTICLES
FroM Frnim AcTreSS NASEEM

*218. Surt NAWAB SINGH CHAU-
HAN: Will the Minister for FINANCE
be p eased to state:

(a) whether it is a fact that on the
25th September, 1955, the customs
officials at the Bombay airport seized
certain goods from the film actress
Shrimati Naseem Banu;

(b) if so, what further action has
been taken in the matter; and

(c¢) the quantity of goods seized and
the manner in which they were
seized?]
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